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NOTICE 'i:
The undermentioned issue of the Orissa Gazelle Extract Unary was published during the week ending 

i Wednesday, the 15th March i!944 :—

\ )■

ii

i. Issued byDate of publicationSI. No. Subject|

Law Department9 11th March 1944 . . i The Madras Estates Land (Orissa Amendment) { 
| Bill, 1944 and the Cent al Provinces Tenancy 
: (Orissa Amendment) Bill, 1C44.

Copies of the Gazelle Extraordinary mentioned above will be supplied on indent to the Superintendent’
| Orissa Government Press, Cuttack. Indents should be submitted so as to reach the Superintendent, Government 
i Press, Cuttack, within ten days of the date of issue of the Gazette.

Subscribers to particular parts can obtain copies of the above Gazette Extraordinary on payment at the 
; rate of Re. 0-1-0 for every 16 pages or a fraction thereof and postage according to weight.
i S. H. KHAN 

Publisher, Orissa Gazette
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PART 1
Appointments, Postings, Transfers, Powers, Leave and other Personal Notices
OFFICE OF THE SECRETARY TO HIS 

EXCELLENCY THE GOVERNOR
NOTIFICATION 

The 12th March 1944

HOME DEPARTMENT
NOTIFICATIONS 

The 14th March 1944
Wo. 1218-A.—Sri Brundaban Chandra Parnaik, Deputy 

Magistrate and Deputy Collector on probation at the 
headquarters station of the district of Cuttack, is appoint­
ed to be a Magistrate of the first class.

No. 1167-S.G.—The following notification, issued by 
ie Private Secretary to His Excellency the Viceroy, is 
•published for general information.

By order of the Governor 
J. BOWSTEAD

V. E. DAVIES
Secretary to Ilis Excellency 

'[he Governor Chief Secretary to Government
The 14th March 1944

New Delhi, 18th February 1944 
* •> * No. 2328-G.D.—Sri N. R. Patnaik, Additional Civil 

Defence Officer, Berhampur, is appointed as the Civil 
Defence Officer for the district of Ganjam with headquarters 
at Berhampur, with effect from the date he takes over charge 
from Sri B. K. Mahanti, Civil Defence Officer, Ganiaiu.

The 14th March 1944
No. 2329-C.D.—On being relieved of his duties of the 

Civil Defenco Officer, Ganjam, Sri B. K. Mahanti is 
transferred to Balasoro as the Civil Defence Officer of 
that district with headquarters at Balasoro.

•*-*
No. 65-H.—His Excellency the Viceroy is pleased lo 
inounce that His Imperial Majesty the King, Emperor of 
g»ia. has been graciously pleased to give orders for the 
-lblication in the Gazette of India of the name of Sri Jiban 
rishna Roy, Sub-Inspector of Police, Russelkonda police- 
aiion, Ganjam district, Orissa, as having received an 

►’pression of commendation for brave conduct. •#***
E. M. JENKINS 
Private Secretary

J. BOWSTEAD
Director of Cicil Defence, Orissa
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• r. The 11th March 1944 
No 806-D.—On being relieved of his duties as Assist^ 

Registrar ' of Co-operative Societies, Balasore Circ.)‘ 
Sri Gour Chandra Subudhi, Sub-Deputy Collector on 
bation, is appointed temporarily as Rood Production 
for the district of Balasore with headquarters at Balasore.

By order of the Govern, 
P. C. DAS * 

Secretary to Government'

HEALTH AND LOCAL SELF-GOVERNMENT 
DEPARTMENT

NOTIFICATIONS 
The 13th March 1914

No. 336-L.S.-G.—In exercise of the powers conferred by 
section 233 of the Madras Local Boards Act, 1920 (Madras 
Act XIV of 1920), as applied to the Agency, the Governor 
of Orissa is hereby pleased to delegate to the President of 
the Agency District Board in the district of Koraput in 
respect of the Taluk an 1 Union Boards in the said district 
the following powers conferred by rule 4 of Schedule V of 
the Act to the extent noted against each :—

EDUCATION DEPARTMENT
NOTIFICATION

.... The 14th March 1944
BX£«t?hXS" NO. 711.E -l'o, the »ori,
(i) Contributions for the cele- appearing m the notification No. Sol-L.

brations of Health and Baby Februaiy 1944, published at page 16 of Part I of the Oris,. 
Aveek subject to a maximum Gazette, dated the 11th February 1944, read “22n'

January 1944''.

22nd December IO40 
dated the 99

4 6

Rule of Schedule V of the Act 
and-power

Rule 4(1)—Power to sanction 
contribution from a Local 
Board’s funds towards the 
expenses of any public exhi­
bition, ceremony or enter­
tainment in the local area 
within its jurisdiction.

of Rs. 200 per annum.
(ii) Contributions to cattle and 

agricultural shows subject to 
a maximum of Rs. 200 per

By order of the Governor 
S. DAS

Secretary to Govcrnmen[annum.
(•i) Contributions to poor funds 

constituted in Government 
for assistanco of

Rule 4(2)—Power to sanction 
Localcontributions from 

Board’s funds to any chari­
table fund or to the funds 
of any institution for the 
relief of the poor or the 
treatment of disease or in­
firmity or the reception of 
diseased or infirm persons or 
the investigation of the 
causes of disease.

Rule 4(3)—Power to sanction 
the incurring of any other 
extraordinary charges by 
a Local Board.

OFFICE OF THE REVENUE COMMISSIONER
[Inspector-General op Registration] 

NOTIFICATIONS 
The Hh March 1944

No. 341—XVI-ll/44-Regn.—Sri Bishnu Charan Misra, 
probationary Sub-Registrar, attached to the Sadr Registra­
tion Office, Cuttack, is appointed to act as Sub-Registrar, 
Gop in the district of Puri, until further orders.

The 13th March 1944
No. 350—XVI-12/44-Regn.—Sri Biswanath Mahapatra, 

probationary Sub-Registrar, attached to the Sadr Registra­
tion Office, Cuttack, is appointed to act as Sub-Registrar, 
Chandbali in the district of Balasore, until further orders.

S. L. MARWOOD

Hospitals 
indigent patients.

(ti) Contributions to Maternity 
end Child Welfare Associa­
tions subject to a maximum 
of Rs. 200 per annum.

Contributions for the mainte­
nance of breeding bulls.

The 14th March 1944
No. 855-L.S.-S.—The Commissioners of the Cuttack 

Municipality in the district of Cuttack at a meeting held 
the 26th February 1943 elected under section 20 of the 

Bihar and Orissa Municipal Act, 1922 (Bihar and Orissa 
Act VII of 1922), Sri Moti’al Pandit to be the Chairman 
of the said Municipality from the 1st March 1943.

Bv order of the Governor 
S. DAS

Secretary to Government

on Inspector-General of Registration, Oris.sn

GFFSGE OF THE JOINT POBLiO SERVICE GOMiSSiOH 
0 FOR BIHAR, THE CENTRAL PROVINCES 

AND BERAR, AND ORSSSA 
NOTIFICATIONS 

The 11th March 1944
No. 1279-P.S.C.-^—Mr. R. T. Baldwin, m.b.e., Secretary 

to the Joint Public Service Commission, Bihar, the Central 
Provinces and Berar, and Orissa, is granted leave, pre­
paratory to retirement, for four months under rules 284, 289 

No. 892-D.—On being relieved of his duties as Assistant und 29.1 of the Bihar and Orissa Service Code, with effect 
Registrar of Co-operative Societies, Angul Circle, Sri Bipin from the 26th March 1944.
Bebari Bubu, Deputy Collector on probation, is appointed 
temporarily as Food Production Officer for the district of 
Gunjam with headquarters at Chatrapur.

The lliii March 1944
No. S03-D.—On being relieved of his duties as Assistant 

Registrar of Co-operative Societies, Cuttack Circle,
Sri Haribandhu Mahanly, Deputy Collector on probation, 
is appointed temporarily as Food Production Officer for 
the district of Cuttack with headquarters at Cuttack.

The 11th March 1944
No. 804-D.—On being relieved of his duties as Assistant 

Registrar of Co-operative Societies, Sambalpur. Circle.
Sri Lokenath Pali, Sub-Deputy Collector, is appointed as 
Food Production Officer for the district of Puri with head­
quarters at Puri.

DEVELOPMENT DEPARTMENT
NOTIFICATIONS 

The 11th March 1944

The Utk March 1944
No. 1280-P.S.C.—In exercise of the powers conferred 

upon them by .Regulation 18 of the Joint Public Service^ 
Commission (Conditions of Service) Regulations, and with 
the approval of Their Excellencies the Governors of Bihar, 
(lie Central Provinces and Berar, and Orissa, (he Joint 
Public Service Commission have appointed Dr. H. C. Seth.

l’h.D., Professor, King Edward College, Amrsoti, to 
be their Secretary, with effect from the 26th March 1944 or 
such later date as he mav join his appointment.

N. J. ROUGHTON
Chairman

Joint Public Service Commission

M. A..

OFFICE OF THE INSPECTOR-GENERAL OF POLICE
The Uth March 1914 ' NOTIFICATION

No. 805-D.—On being relieved of his duties as Assistant 0009 ore ™ 1944. . . 1
Registrar of Co-operative Societies. Kendrapara Circle, lemnomrilr U. <1 v‘ • , ,1it^ar ^mgh is appointed 
MauJavi Saadat Mi, Sub-Deputy Collector, is appointed as effect from ibr ija i/fls-ant J<'re Officer, Orissa, with 
Food Production Officer for the district of Sambalpur with U,e ,4lh 4044.

h 1 quarters at Sambalpur. E. A. O. PERKIN 
Inspector-General of Police, Or\s&
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